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. Nompooled house accommbdation for

SMs/ASMs in Bikamer Division

4029, SHRI ARVIND NETAM: Wil]
the Minister of RAILWYAS pe pleas-
ed to state:

(a) whether the Railway Board has
ordered to treat Restgivers and Reliev-
ing SMs/ASMg gt par with perma-
nent SMs|ASMs who are entitled to
Non-pooled house accommodation but
the Bikaner Division of the Northern
Railway is not treating them at par;

(b) the number of the SMs/ABMs
entitled to non pooled accommodation
in Bikaner Division of Northern Rail-
way who have not been allotted quar.
terg or have been allotted sub-stand-
ard quarters and the proposals if any,
for construction of additional quar.
ters to provide cent per cent non-pool-
ed accommodation to them; and

(¢) if not, the reasons therefor?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN): (a)
to (c), Information is being collected
and will be laid on the table of the
Sabha.

Scope of promotion for Physicians ang
Employeeg in Indian System of
Medicines

4030, SHRI KESHAORAO PARDHI:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) whether it is a fact that there
is no scope of promotion for physi-
cians and employees in the Irdian
System of Medicines;

(b) whether it is also a fact that
there is no higher officer or indepen-
dent wnit of Indian System of Medl
cines and Homoeopathy in Direeto-





